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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
(PRINCIPAL BENCH)

Original Application No. 220 of 2023

In Re: Notice of hearing in Suo Motu matter In re: News item
published in The Indian Express, dated 14.03.2023 titled as
“Ludhiana: Three workers dead, two critical as fire breaks out

in Hosiery Factory”.

...... respondents

Reply on behalf of the respondent no. 1 i.e. the Member Secretary,
Punjab Pollution Control Board, through Environmental Engineer, Regional Office-3,
Ludhiana.

RESPECTFULLY SHOWETH

1) That the Hon'ble National Green Tribunal has taken suo moto cognizance of a
news item published in “The Indian Express” dated 14.03.2023 under the
caption as “Ludhiana: Three workers dead, two critical as fire breaks out in
Hosiery Factory” and notice has been issued to the Member Secretary, Punjab
Pollution Control Board; Director of Factories and Labour Commissioner, Punjab
and Deputy Commissioner, Ludhiana for hearing before the Hon'ble Tribunal on
29.3.2023 with hybrid option.

n/\&ﬂ) 2) That the perusal of the new item published in the Indian Express dated
14.3.2023 has revealed that massive fire broke out in a factory namely M/s
Ganesh Trading Corporation at Ram Nagar, Civil Lines, Ludhiana which was
functioning from a two-storey building in a residential area. The Fire Station
Nfficer had rescued five persons from the building and rushed them to hospital.

Mehra owner of Ganesh Trading Corporation, Ludhiana at Division-8, Police
Commissionrate, Ludhiana under Section 304-A of Indian Penal Code 1860 on
the complaint of Fire Station Officer, Local Bus Stand, Ludhiana. As per the

4’"’}" contents of the First Information Report, the incident has occurred due to non-
availability of fire fighting arrangements and negligence of the owner of the
factory Sh. Arun Mehra. As the factory was engaged in the manufacturing of
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/ garments, the fire broke up massively and 5 persons were rushed to the
hospital. A copy of FIR no. 0049 dated 14.3.2023 as available with the office of
Punjab Pollution Control Board is enclosed as Annexure-A.

4) That the said factory was visited by the officer of the Punjab Pollution Control
Board on 17.03.2023 and the main gate of the factory was found locked and
hence the status of the machinery installed in the factory could not be verified.
The General Manager, District Industries Centre (DIC), Ludhiana was requested
by the Environmental Engineer, Punjab Pollution Control Board, Regional Office-
3, Ludhiana vide letter no. 844 dated 17.3.2023 to provide the details of the
manufacturing process and date of commissioning of the factory in the
background of the news item published in the Indian Express dated 14.3.2023.
A copy of letter no.844 dated 17.3.2023 is enclosed as Annexure-B.

5) That in reference to the above letter (dated 17.3.2023) of the Punjab Pollution
Control Board, the General Manager, District Industries Centre, Ludhiana vide
memo no. 1129 dated 17.03.2023 informed as under

a) As per our record M/s Ganesh Trading Corporation, B-1-1365,
Ram Nagar, Civil Lines, Ludhiana, Pin code- 141001 was
registered as EM Part-II No. 03/009/1/2/06257 dated 21 March,
2014 which was valid upto 11 Sep-2018.

b) M/s Ganesh Trading Corporation was registered for
manufacturing of Readymade garments i.e. T-shirt, Shirt, Track
suit, jacket, Pullovers, cardigans, Knitted Cloth etc. As per
record date of Commissioning of unit is 01-Dec-1974.

1w07 c¢) It is worth mentioning here that from December 2015 onwards
PUB(/O there is no mandatory Registration for industries to be register
ith Department of Industries and Commerce, Punjab, as after
ecember 2015 Udyog Aadhar Memorandum (MSME
) \\9 egistration0 was initiated by Government of India, which was

. OF issued by Government of India portal on self-declaration basis,

Cg M bM which is currently now Udyam Registration,

d) From Government of India portal it has been found that above
said unit was registered as MSME under UAM no. PB12B0015743
issued on 29.12.2017 and their date of Commencement is same
as 1.12.1974 as per this UAM. This UAM was valid till 30.6.2022.
Currently this unit is registered with Government of India as

Ny
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MSME under Udyam Registration no. Udyam-PB-12-0013055
issued on 28.12.2020.

The memo no. 1129 dated 17.3.2023 of the General Manager, District

Industries Centre, Ludhiana vide which above information was given is
enclosed as Annexure-C.

6) That from the perusal of the facts mentioned in the FIR as well as
information received from the General Manager, District Industries Centre,
Ludhiana, it is observed that M/s Ganesh Trading Corporation was engaged
in the manufacturing of Readymade garments i.e. T-shirt, Shirt, Track suit,
jacket, Pullovers, cardigans, Knitted Cloth etc since the year 1974. Such
activity of garment manufacturing does not contain any pollution potential
and hence is exempted and is not covered under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981. As per the modified directions, issued by the
'Central Pollution Control Board vide memo no. B-29012/ESS(CPA)/2015-16
dated 7.3.2016 under Section 18 (1)(b) of the Water (Prevention and Control
of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution) Act,
1981 to all the State Pollution Control Boards / Pollution Control Committees
regarding Harmonization of classification of industrial sectors under
Red/Ornage/Green/ White categories, the cotton and woolen hosiery making
(dry process only without any dying / washing operation) falls at serial no.10
of the final list of white category of industries enclosed with the directions in
Table G 5. A copy of the directions dated 7.3.2016 of Central Pollution
Control Board alongwith Table G 5 containing the final list of white category
of industries is enclosed herewith as Annexure-D. As the manufacturing
activities of garments does not generate any trade effluent or fuel emission,

\such, manufacturing units does not fall under Consent Management of the

Punjab Pollution Control Board and is exempted from obtaining consent to

perate under the Water (Prevention and Control of Pollution) Act, 1974 and

7) That from the perusal of FIR dated 14.3.2023, media report published in the
Indian Express dated 14.3.2023, report of General Manager, District
Industries Centre, Ludhiana dated 17.3.2023 and the verification carried out
by the officer of the Board on 17.3.2023 it is observed that no environmental
issue or infringement of environmental law is involved in the case,



The status report of Punjab Pollution Control Board is hereby

submitted in compliance to the notice for kind perusal and appropriate orders of the
Hon'ble National Green Tribunal.

Submitted by

b i
Date: (Sandeep Kumar)

Environmental Engineer,
Place: Punjab Pollution Control Board
Regional Office-3, Ludhiana

Verification

Verified that the contents of para no.1 to 7 of the above reply are true
and correct to my knowledge as derived from the official record. No part of the
above reply is false and nothing material has been kept concealed therein.

/j,»g oA,
Date: 25 93 2002 (Sandeep Kumar)
Environmental Engineer,
/ Place: ,o»nq Punjab Pollution Control Board
/{?\F\YE/\ Regional Office-3, Ludhiana
/ 'éo ‘\/O\‘
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ANNEXURE A

N.C.R.B/m& ) nirg o)
LLLF.-l /2dlifas sedteft @av -\

EIRST INFORMATION REPORT.

(Under Section 154 Cr.P.C))
(ries yua fataz )
(Ura 154 & yfafanr nfa'sr & afag )

1. District (fa®' ): poLicE COMMISSIONERATE ~ P.S.(uat ): DIVISION 8 Year(ms ): 2023
LUDHIANA
FIR No. .
_ 0049 Date and Time of FIR 14/03/2023 22:35h
I(’a“'”"ﬁ'w H): (Me.nvdl g & adla W3 ant ): SO
s FIR election related (Yes/No) No - ;
(& I 25 HaTS e mE nirg, 27) Election Type ( g & famy ): NA
(T / &dt)):
2. SNo.(s#t%) | Acts (ags)  |Sectionsuwr) |
1 [IPC 1860 | 304-A |
3.(a) Occurrence of offence (mu3am &t wesr):
Date From Date To
1. Day(fes): Tuesday (3dta 3): 14/03/2023 (3dta 3d):  14/03/2023
Time Period Time From Time To
(rqt lwre): Pahar 5 (M 3): 13:25 hrs (M 39):  14:00 hrs
(b) Information received at P.S.(g7& Date Time
few gos™ yuz d< <t i3t w3 mrf):  (W3h): 14/03/2023 (AHT):  21:45 hrs
(c) General Diary Reference Entry No. Date & Time
(SAS™MIT AEdd) : (yfen<t r): 040 (3dta W3 Aur) : 14/03/2023 21:45 hrs

4. Type of Information (vr=avdt €t fam): Written
5. Place of Occurrence (W2aT AE™S ):

(H)Directiun and distance from P.S. Beat E\lu.
1. (¢ T gdt w3 fen): EAST, 2.0 Km(s) (gt 1) :

(b) Address JI&H 2afsal IgUdHS ,d'H &aig Hes Srets simrar

(u3z7):
(c) In case, outside the limit of this Police Station, then

(A99 g7t HiHT 3 g7gg d 37)

Name of P.S District(State)

(a7 & 5H): (fagr (T ) ):

&? Scanned with OKEN Scanner

@ Scanned with OKEN Scanner
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N.C.R.B/M& . Hl . wrg =

IL1LF.-l /2afifg3 Iedtft =gy -|

6. Complainant / Informant (frafeggggr /A9ETIgIT):
(a)Name (&™H): Hfsed fify
(b)Father's Name (far = 5m) :
(c) Date/Year of Birth (7&v 3dta/Ams): 1991
(e)UID No(anreist & ):
(f) Passport No. (uHlUaz &.):

Pi

ace of Issue

(A7t 995 u" 7ETs ):
(9)Id details (Ration Card,Voter ID Card,Passport,UID No.,

S.No. Id Type

(BHF) (e u3T @t fann)

1

(h)Address (457):

g i

(d)Nationality(ammedi»izT): INDIA
Date of Issue (a7dt sgs & H3):

Id Number
(UsTE 399)

S.No. | Address Type Address ".
(B 5)) |(u2 € fanw) (u37) |
| 1 Present Address  |a&e sgg8,end! Hivs erfs faqs, UNKNOWN, 2233 #&3' &a19 faig 93,

DIVISION 8,POLICE COMMISSIONERATE LUDHIANA,PUNJAB,
| INDIA
2 Permanent Address €&z a898,grd! Hiws grfed fadz, UNKNOWN,Ee33d H63" &8 fais §3,

(i) Occﬁpatinn (fé’aT ):.

Phone number

(j) (28185 3):

Details of known/suspected/unknown accused with full particulars

DIVISION 8,POLICE COMMISSIONERATE LUDHIANA,PUNJAB,

[INDIA

Mobile
(Hefes &.):

7. (Ffag/adt/mifar 3 HSaH T U3 232 AfI3 I3 ):

Accused More Than(ﬂi'a 3 g "Jﬂl—cl"'!ﬂ G‘T f’am‘?)

L T

e e e

Relative's Name

(fem3e@ = &™)

Present hddr"ess
(HaET u37)

1. i ,UNKNOWN,POLICE
COMMISSIONERATE
LUDHIANA,PUNJAB,INDIA

'S.No. |[Name Alias
(&= a)(enr) (SuETH)
1 |9réq 23fsar aaucns
BT 1 ST Wds
Higar
i 2 99 faReg

1. e UNKNOWN,POLICE

— e — — N .

COMMISSIONERATE

LUDHIANA,PUNJAR,INDIA

8 Reasons for delay in reporting by the complainant/informant
(frarfegaas/musaasr adt fotae 24t 578 wax 9@ T 1I3):

9. Particulars of properties of interest (refuz afeere o |9e):

&? Scanned with OKEN Scanner

@ Scanned with OKEN Scanner



———————— __ | __N.C.R.B/&.Hi.nrg. o
S I.1.F.-l /2difg3 3e3tdt sau -
- S.No. |Property Céte'g_ﬂry Prope ipti /alue(In Rs/-) |
| . perty Type Description Value(ln Rs/-)
| (3F B [(arfeee # Rat) (Frfeare & fami ) (2a=) (FaH (% 9)) |

10 Total value of property stolen(In Rs/-)

. (91 3t wfewre u 35 WE( 3 g 0

11Inquest Report / U.D. case No., if any (3sdiH fadae / .31 yage H. , dag I J2):
S.No. (&3t &.) UIDB Number (@.31.ya3= w))

12 First Information cunténts ([g=7):
femites niars Hfaed fHw U39 amfls i =t wars =89 eic sba 8 endt Wi wrfte fads e

AG3T &dd fai® 93 Sfmrer €49 oty 32 A A: 9971203158 famis sftar fi ff @3 U3 @ afgs
F I* M3 HigaHT g fgais Te39 Aeds efd Haws &as nigT sftmre fel efed AeHs meng
3fes3 T wid 3t 14-03-2023 ¥ =a3 adtg 01.25 PM fea fegs vas J€t fa asn <afsa
FIUIHES IH &9 Hes srets sftmrer fame waa wigs Higs w3 J9 fdRere 3 ree as feg »iar
Bl aret Ht fan 3 »ift dies manr ARNT.§ w3 Fifsar efeahs afifes ovg & miaeet Is W3 orfts
gaiz & it AH3 18 Ha™H wigl s30T et ardn 23fsa arglans eaed! udy d war g97gSt Ha
ot foeg Saedt Jadt € Ju3 t I I79s wiar 9U3 939 ot Ht T79 g9 »iar g98< 3 ¥miwE €T feg
il 39 d 7l Ht 293 ¢ftg 2.00 PM =7 »irft Ad y@maH wigt g9 39 Ht fer €97 Saedt feg aH dae
UH TIId Wdl BIIE I1I& SSAS Td6 SJH J I8 faas & WesH grdt grus® g4 feat | feg grem
dIeH 2afSdr IgUadns BHE € HIfsd @8 eded! feg g9 Buads & guc ags feaar € syt
M3 WSag®t ags SUfoT J edcdt H&d Mds Higar 3 aieH 2dfsar argudns Jfoye € dd
foRerg € fuse gadt aaat araeret it ae #t iy uw fanms fgyer fe3r ue fen st 3 SDI/-
Maninder Singh 14/3/23 3r<ta Harjit Singh Asi daft 3&™ gt 3dva 38g 08 sftmrer fht
14/3/23 Ig=vet UfBH wig H& H:E ARS J%ed Has Hw & 3898/zft,dwed Hadty fHw .
2432/5ta,d3sera mifH3 HanT 5.460/3f0 m3 fhurdt aaadty fw 5° 1623/3ft € avg It H 37 HS

r.8 U feq fezsg et fa ardn 2afsar T9Udns aH oag e sts sfmrer fog »ig gt 3 fag
H& H:E AR3 Ufer urgdt € Har eam 3 uar a7 fad wfses fiw U39 amfta fifiw @a3 erfea miena
o 3 I UH »uE G943 famrs 3fudla gafemr famer favms Buey 3 ofey Jea uF
aerfen fyea €t vew a5 e dva fand »ue Qa3 fanrs Wt Ws & wru Rpnrs I vl fee
en3Y3 o3 fen Tamr nedt dar a9 70578 HFt 14.03.2023 s HiTed g w3 gaT audl
70576 fH3t 14.03.2023 »ats 3fdeg Sumr ot omusTs sftmire 3 1is I8 fy fear &t €3

3

&? Scanned with OKEN Scanner
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N.C.R.B/#a 5t wira s
LLF.-l /2dtfgs 3edidt sman -

@hﬁmhmwﬁwﬁf@wﬁaamﬁﬁf@mﬂg@aaﬁwzﬁém
aﬂmmmﬁaﬁman@mm»@wm aHd Fo .t gruzs sftorre fey

3Yd HAEHT 3 e 137 1@ 3 §eds gH 3 fegw o 72 W wiE M ufen uedt @ e Iedin
Jr SD/- Harjit Singh Asi It & T 3d7E 5.8 Bftrwrer it 14/3/2023 g7de a4 5918 fhes
sretEs BiawreT AWF 9:35 PM  »iw gag winve fawms €93 Wag d€ ug Hdenr G493 o waH a3
gafyse Sfts 8935 @ g gar fo Ta IfiHeg g9 WHS dar Hig Sas FIR dHt HC mifaer
299 afFe 10 U 992 Iedn g9 Vi 3+ areft | dedm v @ swd fegsn fesaa fedt |

gdt gue 389 43 AT 10:35 PM

13 Action taken: Since the above information reveals commission of offence(s) u/s as mentioned at

Item No. 2.
(arg=erdt : @uﬁaawwa‘imwf&s?ﬁf‘ammmmaﬂmnﬁ 5 2 . fdg eandt yrar 8 3fu=z ).
(1)Registered the case and took up the (r:;)

investigation (37 &aw 137 famr MIUFIB &
famr):

(g)Directed (Name of 1.0.): Rank |
(3eItHt mifuardt e s™ ): HARJIT  singh (mger): ASI (Assistant Sub-Inspector)

No(x): 1999 to take up the Investigation (& 713 wu U & ¥l {5aeH fa3 famr) or(#

(3)Refused investigation due to (faw a5 I fesarg d137) :

or (¥7)
(4)Transferred to P.S. District
(greT): (fagT):

on point of jurisdiction (Jegdt ag<) .
F.I.R.read over to the complainant/informant,admitted to be correctly recorded and a copy given
to the complainant/informant free of cost. (fafezag3z/ausraasT § Yadt ug d aeret gret Adt €ed
Jfeny Hisnr w3 € anft ue3s Marfesagst 5 fedt aE |)

R.O.A.C.(m3.§G .2 .H1)

@ Scanned with OKEN Scanner

@ Scanned with OKEN Scanner
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14. Signature/Thumb impression of the complainant /
informant (frarfegaa@a/HEs™dd3" ¥ TRINHT / niard e

fea3):

15. Date and time of dispatch to the court
(nrers3 feg Un ads € I M3 AHT):

Signature of Officer in charge, Police
Station

(a7 ygrdt | aH3™Ha)

Name(a™): BHAJAN SINGH
Rank (mg=ET): Sl (Sub-Inspector)
No(H.): 1922/LDH
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INEXURE B

¥ Punjab Pollution Control Board *'

4 Regional Office-111
Jitri Complex-l, (Dada Motors), Third Floor, Dholewal Chowk, G.T Road, Ludhian
/ L] / a

/ 70 Y ppcbro3@yahoo.com
n/ R'Q/LDH-III/ ..... NG &'\n‘l Regd- Date- u{.? -{:} uii):?:g
To The General Manager,
pistrict Industrial Centre (DIC),
Ludhiana.

otice of hearing in Sou Motu matter in re: News item published
sub: in the Indian Express, dated 14.03.2023 titled “Ludhiana: Three

workers dead, two critical as fire breaks out in Hosiery Factory”.

ple National Green Tribunal notice dated 16.03.2023,

Hon
listing of OA-No-220/2023 on 29-03-2023.

. Ref  regarding

It is intimated that the Hon’ble National Green Tribunal, New Delhi has

ed r;otice of hearing in Sou Motu matter in connection with news item published in

. a )

jssu ian EXPrESS dated 14.03.2023 regarding three workers dead, two critical as the
naid _

e factory namely M/s Ganesh Trading Corporation, Ram Nagar,

e breaks out in hosiery
OA-N0-220/2023 titled “Ludhiana: Three workers dead,

fi
Civil Lin€s, Ludhiana. Further,
tical 2s fire breaks out I Hosiery Factory” will be listed before the Hon'ble
two Cr
National Green Tribunal on 29.03.2023.
r Secretary, Punjab Pollution Control Board is also a

The Worthy Membe

) party to the said case.
It s therefore requested to intimate this office as under:-

the said industry is registered with your department or not as per your

1. Whether
department record.
2. Ifyes, provide the necessary details including its manufacturing process and date
of commissioning.
Treat i -
Ok Jbs Abuve reat it as most urgent, please
¥
glf_g— Z E"Vil"on en | gU- ee%
Endst.
" LT Date:-/-?y??-‘-? -:?3 F

A copy of the above is forwarded to the Senior Environmental Engineer,

Zonal OfﬁCE'Z Ludhi
» Ludhian ind i .
oM lg, a for kind information, please.

k.
L Environmengl’ Enln)/eer

:
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l'rom:

Ref:

ANNEXURE C

General Manaper
IDistriet Industiies Center

I udhiana

Lnvironmental Tngineer,
PPCB. Regional Office-111,
Savitri Complex-1(Dada Motors),

Third Floor, Dholewal Chowk, (i.T Road.
L.udhiana.

Memo No: |\ 29 Dated: \ 7\ 0% 20 L%

Noti P

E(?tlce of hearing in Sou Motu matter in re: News item published in Indian
xpress, dated 14.03.2023 titled “Ludhiana: Three workers dead, two critical

as fire breaks out in Hosiery Factory”.

In reference to your letter/email no: R.O.LDH-I1I/ Dated 17.03.2023.

As per the above subject and reference kindly find the required information as
follows:

1. As per our record M/s Ganesh Trading Corporation B-1-1365 Ram Nagar Civil
Lines Ludhiana, Pincode-141001 was registered as EM Part-II No.
03/009/1/2/06257 dated 21 March 2014 which was valid upto 11 Sep-2018.
(Copy Enclosed).

2. M/s Ganesh Trading Corporation was registered for manufacturing of
Readymade garments i.e. T-shirt, Shirt, Track Suit, Jacket. Pullovers,
Cardigans, Knitted cloth etc. As per Record Date of Commissioning of unit is
01-Dec-1974.

It is worth mentioning here that from December 2015 onwards there is no
mandatory Registration for industries to be register with Department of
Industries and Commerce Punjab, as after Dec 2015 Udyog Aadhar
Memorandum (MSME registration) was initiated by Govt. Of India, which was
issued by Govt. Of India portal on self-declaration basis, which is currently now
Udyam Registration.

From Govt. of India portal it has been found that above said unit was Registered
as MSME under UAM No: PB12B0015743 issued on 29-12-2017 and their
Date of Commencement is same as 01-12-1974 as per this UAM. This UAM
was valid till 30-06-2022. Currently this Unit is registered with Govt. of India
as MSME under Udyam Registration No: Udyam-PB-l’l-OUl.’»OSS issued on

28/12/2020.(Copy Enclosed).

|
General Manager,

District Industries Center,
Ludhiana. ?S‘ﬁ

Fnclosed : As above.

11


Ankit Siwach
Typewriter
ANNEXURE C


ANNEXURE D
fzrson AT

d;au N CONT ROL BOARD

e b | T >OLLUTIO i
‘“"”N"Hu g WA, M HEHT)

fawm U Mg
w r“”\“]:j‘(‘q il WNENT & FGQRES 1 LY
MarCh 07/ 2016

No.B-29012/ESS(CPA)/2015-16/

¥ [3F 16t HES

To
The Chairman ymmittees
All the State Pollution Contro

( List Attached)

| Boards / Pollution Control Ce

N 18(1)(b) OF THE WATER
N) ACT, 1974 and THE AIR
ACT, 1981 REGARDING
USTRIAL SECTORS

SUB: MODIFIED DIRECTIONS UNDER SECTIO
(PREVENTION & CONTROL OF POLLUTIO
(PREVENTION & CONTROL OF POLLUTION)
HARMONIZATION OF CLASSIFICATION OF IND
UNDER RED/ ORANGE / GREEN / WHITE CATEGORIES.

WHEREAS, under section 16 (2)(b) of the Water (Prevention and Control OE
Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Cnntr()t )
Pollution) Act, 1981, one of the functions of he Central Pollution Control Board (CP_C- B),
constituted under the Water (Prevention and Control of Pollution) Act, 1974, 15 to
coordinate activities of the State Pollution Control Boards (SPCBs) and Pollution Control

Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control ()f
Pollution) Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the CPCB is to provide technical assistance

and guidance to SPCBs and PCCs; and

WHEREAS, it was brought to the notice of CPCB, that different SPCBs /PCCs
were following different criteria for classification of industrial sectors under
Red/Orange/ Green category and that classification was being used by the SPCBs/PCCs
for grant of consents to industries and for Inventorization / surveillance of industrics.

WHEREAS, the issuc regarding classification of industries was deliberated upon
in the 56 Conference of Chairmen & Member Secretarics of CPCB & SPCBs/PCCs held
on August 31, 200 and a working group comprising of representatives from SPCBs &
CPCB was constituted to prepare a consolidated list of industrial sectors falling under
Red/Orange/Green category to bring uniformity in classification of industrial sectors

across the country;

e v @l e, feei110032
Parivesh Bhawan', East Arjun Nagar, Deibi - 110032
PO Tel. - 43102030, %49, Fax . 22306793, 22307078, 22307079, 22301932 22304948

¢—Jray # padl i@ A Ars ( i
$HHE “e-mail . cpeb @nic.in ~1Lf3,r_5'c’ Website . www.cpcb nicn


Ankit Siwach
Typewriter
ANNEXURE D


1 57th
; di .od in the 27!
oup was discussed ir

WH ; <
EREAS, the report prepared by the Working Gt PCBs/PCCs held in Delhi on

C0[1f€ = .

Septeliﬁ:c‘e of Chaumen & MembEr Secretaries of CPCB& S
er 15, 2011, wherein some modifications were proposed;

d, incorporating the

n and Member

clegated to the
re

i ‘WHEREAS, the final report of the working group was prepared, 1
.Q:bges“-ons/9bsel"’ati0ns made in the 579 Conference of Chairme
Secretaries of CPCB & SPCBs/PCCs and in exercise of the powers d i
Chau-man, CPCB under Section 18(1)(b) of the Water Act, 1974, following, GIESGHLONG, W =
?ssued for compliance to all SPCBs/PCCs to maintain uniformity in categormﬁ}k”" of
industries as red, orange and green as per list finalized by CPCB, which identified 85
types of industrial sectors as ‘Red’, 73 industrial sectors as ‘Orange” and 86 sectors as
‘Green':

a). To maintain uniformity in categorization of "industries under Red/
Orange/Green category, the SPCBs /PCCs shall adopt the list as finalized by CPCB based
on the recommendations of that Working Group for grant of Consent, inventorization of
industries under Red, Orange and Green categories and other related activitics.

(b).  The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria specified in the final
report of that Working Group and submit the same to CPCB within 90 days in hard copv
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was
primarily based on the size of the industries and consumption of resources and pollution
due to discharge of emissions and effluents and its likely impact on health was not

considered as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner. The
issuc was discussed during the national level conference of the Environment Ministers of
the States, held in New Delhi during April 06-07, 2015 and also during the Conference of
the Chairmen and Member Secretaries of CPCB and SPCBs/PCCs held in New Delhi on
April 08, 2015. Accordingly, a "Working Group’ comprising of the Members from Central
Pollution Control Board and State Pollution Control Boards representing the States of
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra,
was constituted to revisit the criteria of categorization of industries and suggest rationale
based on pollution potential for categorization of industrial sectors and adopting it for
implementation of pollution control plan;

WHEREAS, the Working Group has developed the criteria of categorization of industrial
sectors based on the concept of Pollution Index which is a function of the emissiuns: (air
pollutants), effluents (water pollutants), hazardous wastes generated and mnsu'r;m \t'.) dllf
resources. For this purpose the references are taken from the the Water (Prevention andIbCl ;::tr(())l
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arious pollutants
y Notification, 1989 issued by
umber from 0 to 100 and the
industrial sector;

of Polluy i ;
under En(::r)ogess (Amendmcm) Act, 2003, Standards so far P"esc”bcd for ¥
MoEFCC. ment (Protech‘on) Act , 1986 and Doon Valle

Tl . ’ :
i“Cl'easing \,;;E Pollution Index (PI) of any induslrial sector 1s @ n he
ue of Pl denotes the increasing degree of pollution load from the

\/‘\f ” - i : -
gove“ifi%EAS 4 .bas‘?d on the scries of consultations with SPCBs, diflerent Govunmu’\]l_’/ \:]:“:)f
ent Institutions including industries and MoEFCC , the fol ang

PO”Ut[ > ‘ vl .
on Index “for the purpose of categorization of industrial sectors has been finalized:
-~ Red category

Jowing criteria on

f TIndusn-‘i.a] Sectors having Pollution Index score of 60 and above : N
©  Industrial Sectors having Pollution Index score of 41 1o 59 -QOrange category
© Industrial Sectors having Pollution Index score of 21 to 40 -Green category
¢ Industrial Sectors having Pollution Index score incl. & upto 20 -White calegory

WHEREAS, bascd on the revised criteria, the ‘Tinal Report on Revised Categorization
,of Industrial Sectors under Red/Orange/Green/ White’ has been evolved. The
Categorization’ is based on the relative pollution potential of the industrial sectors and
grouping of the industrial sectors based on the use of raw materials, manufacturing
process adopted and pollutants likely to be generated;

WHEREAS, based on relative Pollution Index, the number of industries in various
Categories are as under :
1. The Red category of industrial sectors: 60
ii.  The Orange category of industrial sectors: 83
iii.  The Green category of industrial sectors: 63 and
iv.  The Newly introduced White category: 36

WHEREAS, there shall be no necessity of obtaining the Consent to Operate” for White
category of industries and an intimation to concerned SPCB / PCC shall suffice;

WHEREAS, the purpose of categorization is to ensure that the industry is
established in a manner consistent with the environmental objectives and to prompt

industrial sectors to adopt cleaner technologies, ultimately resulting in generation of no

or minimum pollutants.

WHEREAS the new categorization system shall also facilitate in selt-assessment
by incustries;

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and Section
18(1)(b) of the Air ( Prevention & Control of Pollution), Act, 1981 the carlier Directions
issued in June 2012 in the context of categorisation of industries as Red, Orange & Green
are withdrawn with immediate effect and following ‘Directions’ are hereby issucd for

compliance by all SPCBs and PCCs :
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Revised Criteria of catcgorizapon
F1, 2, F3 and F4 and Revised
cs of industria

‘Final Report’

fis
O?ial:ct{l;ztipfss and PCCs shall adopt the
Lists of I"la sectors as detailed in tab]e. nos.
present 1\Ed' Orange, Green and White cate
as atta fL e l"“ble_no. G2, G3, G4 and G5 respec
That 1lelied he‘rewﬂh immediately. .
and é pending applications for cons!
onsent to Operate’ and future such
per revised criteria.
That the SPCBs and PCCs will provide the Jist ©
each category existing in the Statc which have bee

;Ohsents_ SPCBs/PCCs will forward the list of such i
31.05.2016 and the same will be uploaded on the websites of Tespe

SPCB/ PCC.

g,ori
tively, in the
sent to Establish’

deration of ‘Con
Il be pmcess-cd as

applications sha

ustries identified in

f ind
rant of

n considered for g
ndustries before
ctive

.That the ‘Revised Lists of Red, Orange, Green and White category of
industrial sectors’ shall be used by the SPCBs and pPCCs for Consent
Management and inventorization of industries under Red, Orangc ,Green
and White categories. Siting of industries shall be only in conforming areas.
.SPCBS / PCCs shall evolve sector specific plans for control of pollution and
industrial surveillance for verifying compliance.

are the inventory of Red,

That the SPCBs and PCCs shall revise /prep
thetr

‘Orfﬂ.ngle,v Green and White categories of industrics operating N
]U.rlSd.ICtl()n based on the revised criteria specified in the Final Report and
submit the same to CPCB within 90 days i.e., before 30.05.2016 in hard copy

as well as soft copy.

That the Jisted category of industries or those identified later-on under

different categories shall not be linked to sanction of loan /finance or bank
proceedings.

further addition of any new or left-over industrial sector and their
zati ot listed in the revised list of Red, Orange Green
andﬁWhIte industrial sectors, shall be done at the level ot conceme:j SPLB
/PCC following revised criteria & guidelines as detailed in the attached
document and no concurrence of CPCB shall normally be recw'm:dc It L
further clarified that while categorizing the industriesj fractional nulmbc:*z

shall be rounded off to nearest integer.

That any
categorization whichisn
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it the
- . S and subm

~oipt of direction — >fore
The SPCBs/PCCs shall acknowledge (‘hu.reu{;i; directions to CPCB be
‘Action TnLken- R-Cl_‘)()]‘[' in compliance with ;

15.04.2016.
(Arun

COpmy to:

1. The Chief Secretary of all the States and UTs
2. The Secretary , : -oneurs
Ministry of Micro, Small and Medium Entrepre!

Udyog Bhawan, Rafi Marg, New Delhi - 110 011

3. The Secretary ,
Ministry of Heavy Industries )
Udyog Bhawan, Rafi Marg, New Delhi - 110 011

4. The Secretary,
Ministry of New and Renewable Energy

Block-14, CGO Complex,
Lodhi Road,New Delhi-110 003,

5. The Advisor(CP Division) R
Ministry of Environment ,Forests and Climate Change

Indira Paryavaran Bhawan
Jor Bagh Road, New Declhi - 110 003 .
. All 7 ice CB ;
6. All Zonal Offices of CP % "’G‘fﬁ;_ |
(A.B. Akaikar) 2.4 /€

Member Secretary
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Table G-5: Final List of White Category of Industries

Electric lamp (bulb) and CFL manufacturing

S(ID_II%I:,I_ / Industry Sector - s . AT A S TWATH (I:{:tx:sed
gory
x / 3 } Assel.'n.bly of air coolers / conditioners = -- - £ - G-W
,repairing and servicing - - -
4 / Assembly of bicycles ,baby carriages and - = — = o= G-W
other small non motorizing vehicles o - -
3. 7 I Bailing (hydraulic press)of waste papers = = — — = — = - G-W
4. / 3 / -Bio fertilizer and biO-pESti(:ides without using — — . - — - - - G-W
inorganic chemicals
f 5 ] 11 / Biscuits trays efc from rolled PVC sheet (wsing |~ | — | —~ | - | — | — | - G-W
automatic vacuum forming machines)
F 6. | 12 I Blending and packing of tea _ — — — — . - i G-W
/— P 14 / Block making of printing without foundry _ — — — _ - - - G-W
(excluding wooden block making)
/— 8. | 21 [ Chalk makingfrom plster of Paris ( only T =1 =1-=-1-1] -1 - - G-W
casting without boilers etc. (sun drying /
electrical oven)
/7 g 25 | Compressed oxygen gas from crude liquid - - - - - - = - G-W
oxygen ( without use of any solvents and by
maintaining pressure & temperature only for
separation of other gases)
10.] 27 | Cotton and woolen hosiers making ( Dry - = = - - & - - G-W
process only without any dying / washing
operation)
f 11, / 31 / Diesel pump repairing and servicing ( - o == - = = - B G-
complete mechanical dry process) T

12| 33
by assembling only
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13 34 EIectrical and ele tr p "_—_-T-—-.—..__l——:-_.] — G-W
completely dry ;:OC(::;;‘)J item assembling ( — — Sl i —
14. 23 Engineering and fabricat: ; ] 41— e O-wW
without any heat ti:f;:ﬁi/umts (Idry process | — — - = e
finishing operatio Nt / metal surface
15.] 35 Flavoured bete] nLI:fSS ;E:;:H?g) — —1 '—'T_'—”—__f"'—'___'——___:f G-W
completely dry mechanj ction/ _grmdmg( _ — = —
_ nical Operations) | —— W
16| 37 | Fly ash bricks/ block manufacini ——1 = - | -1l -1 ———1=W
1738 | Founfain pen manufcturing by assemblin 1T =1-] - | " - ) \
only g = -
39 Gl 2 . —— — E
18. = ]:es: ampules and vials making from glass — — — _ -
19 40 Glass putty and Seala_nt (by I'nixmg Wlth . _ - — s - - - G-w
machine only) -
20. 43 Ground nut decorticating = — — — — - — i g‘w
21. 44 Hand]oom/ carpet Weavlng ( without dy:mg — —_ — = — = — -_
and bleaching operation) =W
= 22 48 Leather Cutting and Stltd'[mg (more than 10 s - = - - == = -
machine and using motor) =W
23, 51 Manufacturing of coir items from coconut o= — - el — - - -
husks —
24 52 Manufacturing of metal caps containers etc - - - - -- - = = oW
25.| 55 Manufacturing of shoe brush and wire brush e - - - - - o - W
26.| 57 | Medical oxygen a2 = - = — - - - W
27 60 | Organic and inorganic nutrients ( by physical = - - = e - - - J
mixing) - W J
28. 61 Organic manure (manual mixjng) - - - e - = - G-WJ
29.| 63 Packing of powdered milk - - = - — - = -_— el J
30.] 64 [ Paperpinsand u clips - - -- -- - i - - =
31.] 58 | Repairing of electric motors and generators ( - - e = = = - \ j
dry mechanical process) —ow
32.] 74 | Rope (plastic and cotton) -- -- -- = - - - =
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